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Petition(s) for Special Leave to Appeal (Civil) No(s).17272/2012

DAKSCHI NANCHAL VI DYUT VI TRAN NI GAM LTD. Petitioner(s)
VERSUS
VI DUT LOKPAL U. P. & ORS. Respondent (s)

(Wth prayer for interimrelief and office report )

Date: 31/01/2013 This Petition was called on for hearing today.

For Petitioner(s) M. Ranjit Raut, adv.
M. Rakesh Uttanthandra Upadhyay, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Ld. counsel for the petitioner submits that dasti was issued to
himonly today. Await return of notice of respondent No. 1.
List the matter on 15.03.2013.
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